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NEW DELHI ;':74

Parivesh Bhavan, Forest ComPtex

Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

The Consuttant J udiciat,
Hon'ble Nationat Green Tribunat,

Principat Bench,
New Dethi.

No: JKpCC/NGT/OA 178t2l25l6go Date:-)3-07-2025

Sub:- Report on behalf of ]ammu and Kashmir Pollution Control Committee

pursuant to Hon'ble National Green Tribunal, order dated 25.03.2025

passed in OA No. 178/2024'News item titles "lncreasing pollution

Ladly affecting water bodies in Bhaderwah" appearing in Greater

Kashmir dated 15.0L.2024

Sir,

ln comptiance to the directions of Hon'bte Nationat Green Tribuna[,

Principat Bench, New Dethi order dated 25.03'2025 passed in OA No'

L78/2)24'.News item titles "Increasing pollution badly affecting water

bodies in Bhaderwah", the Report of the J&K Pottution Contro[ Committee is

submitted herewith.

It is, therefore, requested that the Report may kindty be taken on record and

ptaced before the Hon'bte NGT for consideration'
Yours faithfuttY,

Enct:- As Above

t"n,,SF,ktnt4,,6,a
Member SecretarY 2')'7' > S:

J&K PCC
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Jammu and Kashmir
Pollution Control Committee

chairmanBTjksPcb@gmail.com

membersecretaryjkspcb@gmail.com

0191 -2472881,2476925
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Before the Hon'ble National Green Tribunal
Principal Bench, New Delhi

Original Application No. 178 of 2024

'News item titled "lncreasing pollution

badly affecting water bodies in
Bhaderwah" apPearing in Greater

Kashmir dated L5.0 L.202 4 !

Report on behalf of fammu and Kashmir Pollution control committee
puisuant to Hon'ble National Green Tribunal, order dated 25'03'2025
passed in oA No. L78/2024'News item titles "lncreasing pollution badly

iffecUng water bodies in Bhaderwah" appearing in Greater Kashmir dated

15.0L.2024;

That the Hon'ble National Green Tribunal vide Orderdated25.03.2025 in OA

No.178/2024 directed as follows:-

1. A perusal of the above, indicates that some of the timelines have

already crossed and some of the timelines will be over in the next one

or two months. The DM, Doda appearing virtually, has submitted that

the work in terms of the disclosure made in the above table will be

completed within the timeline. Hence, we require the DM, Doda to file

a further progress report within three months indicating the work

completed within the timeline disclosed in the above table.

2. Current status of water quality of four streams including Puneja

Nallah, Halian, Haloon and Hanga, besides sacred Neel Ganga River is

also required to be assessed and reported by / & K PCB in order to

evaluate impact of action taken.

IN THE MATTER OF
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Status Report:

In compliance to the aforesaid directions of the Hon'ble National Green

Tribunal, Principal Bench, New Delhi, dated 25-03-2O25 in OA No. t78 of

2024, the report of the J&K Pollution Control Committee is submitted as

under:-

1. The Regional Director, PCC, Jammu was directed to share the

updated status report w.r't compliance of the work

planned/created by District Administrator, Doda to prevent

discharge of effluents as per check list / timelines mentioned in

the Hon'ble NGT plan elaborated in the Hon'ble NGT Order vide

this office letter No. |KPCC/Sc/OA 1'78/2024/77 /328 dated23-05-

2025 (copy enclosed as Annexure -1).

2. Assistant Commissioner Development, Doda was also requested to

share the details of the steps taken for proper treatment and

disposal of solid waste, plastic waste and bio-degradable waste in

Bhaderwah block vide this office No' f KPCC/Sc'/OA-

178/2024/673; dated 22-07-2025 (Copy enclosed as Annexure -

2).

3. The Regional Director, PCC, Jammu after conducting water quality

analysis of Neeru River and other nallahs have submitted analysis

report of samples of Neeru River and other nallahs falling in the

River Neeru vide No. PCC/RD|/25/943-44 dated 07-07-2025

(copy enclosed as Annexure - 3).

Status of water quality of four streams including Puneja Nallah,

Halian, Haloon and Hanga besides sacred Neel Ganga River is being

assessed by f&K Pollution Control committee on monthly basis.

Comparative analysis of water quality of the above water bodies is

briefed as below:

4
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Whether confirming to B-class
following months.

of Criteria in the

f une
2025

May
2025

April
2025

March
2025

S.No Name of water bodY

YesYesYesYes7 Neeru river at Mondha Sartangal
YesYesYesYes

Du site at
Neer River at Solid Waste2

YesYesYesYesRiver Chenab after mixing wi th
Neeru Nallah Near Doda

3

YesYesYes Yes4
Vi Bhaderwah
Haloon Nallah near Sartangal

YesYesYesNo5 Puneja Nallah before mixing with
Neeru Nallah near Jamia Masjid
Bhaderwah

YesYesYesYes6 Halina Nallah before mixing with
Neeru Nallah near Chinote Mandir
Bhaderwah

YesYesYesYesHanga Nallah before mixing with
Neeru Nallah near Amira Nagar
Bhaderwah

7

6. The water quality analysis w.e.f March 2025- fune 2025 indicates that

all the streams including sacred Neel Ganga River conformed to the

Class B criteria designated by CPCB.

7. The Divisional Officer, PCC, Doda and ACD Doda have submitted

updated status w.r.t compliance of work planned/created by District

Administrator Doda to prevent discharge of effluent vide his letter

No. PCC/DO /D /25 /167 -t6B dated 20-07 -2025 (copy enclosed as

Annexure- 4).

B. Highlights of the report are summarized as below:

a) STP at Teligarh Guest house work completed: Civil and Mechanical

components (except some minor shed work). The sewerage waste

is insufficient for accurate testing of plant.

b) Installation process of ETP at Slaughter house Bhaderwah has

been initiated. Financial bid open and letter of acceptance issued.

c) Land identification is in progress for installation of Faecal Sludge

Treatment Plant.
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d) Administrative approval granted for installation of DEWATS vide

DG Rural Sanitation fammu Order NO. 90-DRS of 2025 dated 11-

03-2025 and tenders have been floated.

e) Notices have been issued to violators (households / Govt.

employees) and concerned DDOs requested to stop salary of

violator till rectification.

f) Door to door waste collection being practiced on daily basis in

Block Bhaderwah.

g) Segregation of waste has been started at different MRF facilities

in Panchayats.

h) 47 No. of soakage pits have been constructed in panchayats of

Block Bhaderwah to prevent discharge of sewage water into

water bodies.

i) All dry waste is channelized to MRF facility at Dranga.

Praver:

In the premises, it is therefore respectfully prayed that the report may

kindly be taken on record before the Hon'ble National Green Tribunal for

consideration.

(Ghan ingh) 2-).7. 2J-
Member Secretary

J&K PCC
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J&K PCC

/florm*v utV- L.

-

Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu,
1 80 006

Silk Factory Road
Rajbagh, Srinagar, 190 008

Jammu and Kashmir
Pollution Contro! Committee
- 

aairmenSTjkspcb@gmail.com

mr, rbersecretaryjkspcb@gmail.com

0191 - 2472881,2476925

r[?
TTLTWISA

NEW DELHI 2024

Regional Director,
f&K Pollution Control Committee,
fammu.

No.: fKPCC/Sc./oA-L78/zoz+/11737g Date: L). }s_zozs

Sub: OA No. 178/2024 titled "lncreasing Pollution badly affecting water
bodies in Bhaderwah."

Reft Hon'ble NGT order dated 25,03.2025.

Sir,

Please refer to the subject & reference captioned above. In this
connection, Hon'ble NGT in its order dated 25.03.2025 in the matter of OA No.

t7B/2024 titled "Increasing Pollution badly affecting water bodies in
Bhaderwah" has referred to the steps taken/planned by DM Doda (copy
enclosed).

As such, you are requested to share with this office an updated status

report w.r.t compliance of the work planned/created by District
Administrator Doda to prevent discharge of effluents as per check

list/timelines mentioned in the Hon'ble NGT Plan elaborated in the Hon,ble
NGT order cited above..

Yours faithfully

,nGhansffimt' Member Secrer^yr,,, 
2 s_) (/
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t4?re*,rn+- A
Jammu and Kashmir

Pollution Control Committee

chairman.spcb@k.gov. in

membersecy-jkpcc@k. gov. in

0191 - 2472881, 2476925

$Yr$wTsA
NEWDELHI TO:$

Parivesh Bhavan, Forest ComPtex

Transport Nagar, Jammu, 180006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Assistant Commissioner Devetopment,
Doda.

No: JKPCC/Sc./OA-1 78t2024t lvz . Dated: -2fl. -ot-zozs

Sub: - O.A. No. 178-2024titled "lncreasing pottution badLy affectingwater bodies

in Bhaderwah"

Sir,
Ptease referto the above captioned subject. As discussed, you are requested

to share the detait of the steps taken for the proper treatment and disposaI of sotid

waste, ptastic waste and bio degradable waste in Bhaderwah Btock by the Rural

Devetopment Department for preventing pottution of water bodies in Bhaderwah.

The information shoutd reach to this office by tomorrow positive[y.

Matter Most Urgent.

Yours faithfutty

Member Secretary
J&KPCC

'}\
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fient.y,w-Z
Government of Jammu and Kashmir

Jammu and Kashmir Pollution control committee
Parivesh Bhaw.ln, Forest Cornplex Transport Nagar, Jammu, 180006

regior.raldirector;kspcbj mu@gmail.com

The Member SecretarY,
]&K PCC,
Jammu.

No: PCC/RDJ/z;/ q?y-Yy Dated:u:l/07/7azs

Sub: Analysis Report of samples of Neeru River and Nallahs
falling in Neeru River.

Sir,

With reference to the subject cited above, kindly find enclosed

herewith the desired analysis reports of sarnples of Neeru River and

Nallahs falling in Neeru River as submitted by Coordinator, PCC,

lammu vide No. PCC/RDJ/Co-ord Labsl25/)126 dated O4'A7 '2025 for

information and further necessary action.

Yours faithfully

rncl :$; {r.,
shaveta ij"#u,, ,0,

Reglonal birector

Copy to the Chairman, J&K PCC, lammu for kind information

S CC^) CA^D

9&ffi\
?,1 ,\.

-
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@nion Gerritorp of Sammu & *aglmir
J&K POLLUTION CONTROL COMMIfiEE

www.ikpcb.ik.;ov.in

Regional Director
JK PCC, Jammu.

No: PCC/RDJ/Co-ord Labs/25 tJ'l n6 Dated: QtoTtzazs

Subject: Analysis Report of Samples of Neeru River and Nallahs falling in Neeru River.

Madam,

Kindly find enclosed the analysis report of samples of Neeru River, and Nallahs falling in lrleeru

River for the month of June, 2025 for onward submission to Central Office.

Encl: 02 leaves.

rrliir\7

i:,
1 r:'
IJ /

Coordinator Labs,

IKPCC, Jamnru

&fffeY)

f'-?
T

,it.IrAt,
t.l'
t,

r1l .'l

(r'
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J& t( t,Ot.t.l TION CONI R{}t. {r{}}lMI"rTEr: PARI\'[.SH BHAVA]\ t;I.,,\DNI. (NAR]VAI.).tA]l!!tt.l

I
ANALYSIS TEST Rf PORT (rffattr Laboratorv)

Source of sample collectron : Neeru River

Date of sample collection :7-3-2025
5am submitted : DO Doda

5.No.

l'iorell. All the concentrations are tn except pH, CofiductivitY ,Temperature'C
tnfer€nce ),) Sanple trcrn l.leeru River and River Chenab {alts in 'B' Claar o{ Rlver

Rr;rorr \.. IS(t.Ji
l)a.crl: lllllrcr{

) e".1il (.g ir.i" d .,

Nearu Biver at
Mondha Sartangal
Bhader$r*h

Parameters Neeru River at Solid
waste Management &
Dumping Site at Dranga

Biver Chenab after
mixing with Neeru
Nalla near Pull Doda

Standard Permissible
llmits ar per CPCB

Classification of
$treamt For'B' Ctass of
Rivers

lrVeather Clear Clear Clear1

a Ternperature{sC} I I
3 Colour Colourless Colourless Colourlels
4 0dour 0dourlest 0dourless Odourless

7.25 Bl*olved 0xygen 7.5 63
6 7.65

13?7

I Biological 0xygen Demand

pH

Conductivity
7.20

BDL

108

7.46

BDL

128

BDT <1,0 msll

6.5-8.5

4.01 Turbidity 1.0 6.0

76 78t Total Dirsolved Solids 64

l BDL 8DL sDtChsmical Oxygan Demand

4 Total Alkalinity 7? 84 r40
5 Hardne*r ar CaC03 E} 98 134

6 Calcium Hardness ar CaC03 52 1S2

Magnesium Hardness ar
CaC03

48 46 217

r.l 6.7 6,28 Sodium

9 1.0 1.7 1.5Pota:sium
10 18Chloride 23 26

I

r
Analyst& lls Water Lah

General

-J

>5.0

r

...t

(
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1 I
( J& K POLLUTION CONTROL COMMITTEE PARIVESH BHAVAN GLADNI, (NARWAL) JAMMU

ANALYSIS TEST REPORT (Water Laboratory)

Source of sample collection
Date of sample collection
Sam le submitted

Note:1. All the concentrations are expressed in except pH, Conductivity (US/cm),Temperature'C

lnference 1) Sample from Neeru River and River Chinab falls in 'B' Class of River

: Neeru River

:30-4-2025
: DO Doda

Rcporl No.

Dated:

8t@ )
l, - t ->o>

t tr, ("+6
ScA'

A

Standard Permissible
limits as per CPCB

Classification of
Streams For'B' Class of
Rivers

Neeru River at Solid
waste Management &
Dumping Site at Dranga

River Chenab after
mixing with Neeru
Nalla near PullDoda

Neeru River at
Mondha Sartangal
Bhaderwah

S.No. Parameters

Clear ClearWeather Clear1

16 16Temperature{oC} 152
Colourless ColourlessColour Colourless3

OdourlessOdourless Odourless4 Odour
7.4 >5.0 mll7,2 5.05 Dissolved Oxygen
7.50 5.s-8.57,28 7.286 pH

78 tL2807 Conductlvlty
1.1 7.2 <3.0 mg/l<1.08 Biologlcal Oxygen Demand

General Parameters
3.0 s.0Turbidity 1.01

45 55Total Dissolved Solids 452

3 Chemical Oxygen Demand BDL

128724 TotalAlkalinity 60
11058 655 Hardness as CaCO3

44 86345 Calclum Hardness as CaCO3

24227 Magnesium Hardness as

CaCO3

24

5.75.5 7.O8 5odlum
t.41.3 1.59 Potassium
22168 2410 Chloride

A/
Analyst& l/c Water lab

)
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t.

J& K POLLUTION CONTROL COMMITTEE PARIVESH BHAVAN GLADNI, (NARWAL).IAMMU

ANALYSIS TEST REPORT (Water LaboratorA)
I

Source of sample collection
Date of sample collection

submitted

Note:1. All the are expressed in mg/l except pH, Conductiviry [rS/cm),Temperature 
oC

Inference l) Sanple from Neeru River and Nver Chenab falls in 'B' Class of River,

i)

Neeru River
t5-5-2025
DO Doda

Report No.

Dated:

0v(u)
LZ - i -zotf

e"l:, Gqf{, s.x'

Neeru River at Solid
waste Management &
Dumping Site at
Dranga

River Chenab after
mixing with Neeru
Nalla near Pull
Doda

Standard Permissible
limits as per CPCB
Classification of
Streams For'B' Class
of Rivers

S.No. Parameters Neeru River at
Mondha Sartangal
Bhaderwah

ClearI Weather Clear Clear
l8Temperature(oC) l8 t8,

Colourless Colourless Colourless3 Colour
Odourless Odourless Odourless4 Odour

6.1 7,3 >5.0 me/l5 Dissolved Oxvgen 7.4
7.45 6.5-8.56 oH 7.18 7.36
1247 Conductivity 86 76
BDL <3.0 mc/l8 Bioloeical Oxvsen Demand BDL BDL

Ceneral Parameters
1.0 3.0 5.0t Turbiditv

44 72,, Total Dissolved Solids 50

Chemical Oxygen Demand BDl, BDI, BDI,3
68 60 1204 Total Alkalinity
62 56 r08:! Hardness as CaCO3

36 826 Calcium Hardness rs CaCO3 32

30 20 267 Magnesium Hardness as

CaCO3
5.3 6.8 6.08 Sodium

1.4I Potassium 1.2 I.4
26t0 Chloride t8 28

Analyst& I/c Water Lab
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J& K PoLLtj.I.|gN c1;N l.Rgrl. (.0}l}tlI"TEf, P,\Rl\,L'SH l}I|AV;IN GI-,ADNt, (:{..\RwAl,).tA}llIU

AN.r\.LYSlS l'1,.S t' RUI'OR I (\\ xler l.,lbortlort')

Source of samPle collection

Date of samPle collecti<.rrt

SamP le submitted

concentrations a re expressed

Neeru River at
Mondha Sartangal
Bhaderwah

Neeru River at Solid

waste Management &

Dumping Site at Dranga

: Neeru River

:25-5-2025
: DO Doda

ll.eport No.

I)$trd:

Standard Permissible

limits as per CPCB

Classlfication of
.streams For'B' Class of
Rivers

fiF),ttnJ;/JU L t'
:

in mB/l except PH. ConduclivitY (u51cm),TernPerature'C
Nott; l.
lnfer€nce from Neeru River and River

(

River Chenab after
mixing with Neeru
Nalla near PullOoda

t_

ParametersS.No.

ClearClearClearWeather1 2929292 ColourlessColourlessColour3 Odourless0dourlessOdourless4 ,5.0 mgll6.95.46.8Dissolved5 7.6s7.247356
6.5-8.s

152

1.4
tt7
1.0

ConductivitY7 .:3.0 mg/l
123
<1.0Demand8

,..0

7?
1

2 Total Dissolved Solids

Parameters
5.0

9068
7.6

t32
112

5.0
88

58

BDL

72
3

4

Chemical 0xYgen Demand

Total
62

40
5

6
8844CaCO3

Hardness as CaCO3

Calcium Hardness
24

6.0

1.8

14

5.2

1.8

22Magnesium Hardness as

CaCO3

Sodium

7

8
1.4

22
9

10

Potassium

Chloride
3226

the

nJ

Chinab falls in'B'Clar of River'

l/c Water Labs

Temperature{"C}
Colourless

nH

3.0Turbidity

AlkaliniW

as

3.6
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J& K PoLLI-}TloN CoN t.RoL C0:lt]}1l.rrr:n I,ARIvt]s}t B}lAYAn* GLADNI. (i\i.\R\yAL) J;\;uillL.
AN.,\l,YS I S TIiS"I' R tt IIO ltT (lVrr tt'r l't bora tory )

,gg (./;Ilcpurt No.

l)otcd )& 2-"a L""iSource of samPle collection
Date of samPle collection

Sarn subrnitted

: Nallahas falling in Neeru River

:25-6-2025
: DO Doda

Neel Ganta/Gupt
Ganga

Standard
permissible limits

a, per CPCB

clarsilication of
,rcamt lor 'B
Clars of Rivers

5.No.

I

Parametert Haloon Nallah before

mixing Belore mixing

with Neeru Nallah

near mrtangai vill
Bhaderwah

Pune,a Nallah before

mixing with Neeru
Nallah near Jamia

Marjid Bhaderwah

Halina Nallah

before mixing with
Neeru Nallah near
chinote Mandir
thadercrah

Hanga Nallah

before mixing with
Neeru Nallah neor

Amira Nagal
Shaderwah

Clear

29
2
3
4
s

Colour

Dirsolved

29

6.5

[ight brown Colourks:
Odourless

5.8

Coloudess
Odourles:*._-.. 

-.. "....._*
6.8

Colouricss

>5.0

6.5"9.5
6 7.46

7
<1.0I Biological OxYgen

General

1

7

191

7.2

7.45

218

<1,0 <1.0 <1.0 <3^0 rn&/l

8.0 7.00 6.0 4.0

2 Total Oissolved Sotids 43 112 r25

s.0

86 43

5.0

92

<1.O
, Chemical OxYgen

Demand
4.0 14.0

4 Total AlkalinitY 52 112 l12 56
44

305 Hardnesr as CaCO3 30 50 84

6 Calcium Hardness ar 18 42 74 62

-t

8

Magnesium Hardness

as CaCO3

L2.O

4.6

8.0

6.8

10.0

6.8

6.0 14

2.0

1.1
9
10 chloride 18 30 17 18 15

(

Noter- l. th€ conc€ntrations are in mg/l ercept pH,

Uc Water

.:
L\lr'

LablCoordinator Labs

ClearClearClearClear
292929

5,6

Colourless

Odour

L47

68

2.42.81.1Potagsium

&,,6,,,
Anahsf
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JSX

PCC

tfixffi*q;r
Government of lammu and l(ashmir

,&N{ pst-t unoil coNTRoL e0r$MrTrr
OFFICE OF THT OIVISIONAT OFFICER. DONA

tu{Al{ {. t.fI: ilA8 lE! r/ f{rf ElJll I),&{r. f ilNIl l4/Afl
I rrrorl.. rJuprcdsdo€r{nto.f t*ftl

4^n e.ptg -7

Yours falthfully ./ir i"\
/rtnaftat%;-)*
'-'lGurpr'eet Singh)

Thr Regional0ireetor,
J&K Pullution Control eomfi ittee.
Jammu.

rrra: pcclDo/Dl?5/161-t6g oated.fflozllal5

ubiect :- OA No.1?8&CI?4 titled "lnereasing Follution badly affecting water bodies in Bhaderwah"
f, ef. : - J KPC[/R0^]/5fffii GT/500-503 dated 26-05-202 5

Madrm,
ln reference to afore cited :ubject Kindly find attached herewith updated status report w.r.t compliance
of the work planned/ created by District Administrator Doda to prevent discharge of etfluents .

Divisional Officer

PCC Doda

{opy to:- Member Secretary J&K Pollution Control Cornmittet

7s/
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S.No Agenda Item Decision Taken 
Action 

Taken 
Current Status (As on 19/07/2025) 

6 

Enforcement 
Mechanism 
(e.g, Sewer 

choking, 
violations by 

households/go
vt.employee) 

a. ongoing process.                              
b. Status report on action 
taken to be submitted by 

or before 19.07.2025  

EO 
MC/ACP/B

DO 
Bhaderwah 

Notices Served to the Violators (Househols/ 
Govt Employee ) and letter issued to concerd 

DDO for stoppage of Salary/Pension ) 

7 
Solid Waste 
Collection 

a. ongoing process.                              
b. Status report on action 

taken alongwith 
photographs to be 

submitted by or before 
19.07.2025   

EO 
MC/ACP/B

DO 
Bhaderwah 

Door to Door Waste collection done on 
regular basis  

8 
Faecal Sludge 

Treatement 
plant (FSTP) 

Feasible locations along 
neeru Nallah to be 

identified and status report 
submitted by or before 

23.07.2025  

ACP/EO 
MC/BDO 

Bhaderwah/
XEN REW 

Land Identification is inprogress 

9 
Plastic Waste 
Management 

unit 

Status Report along with 
Justification for non 
Completion to be 

submitted by or before 
19.07.2025 

Executive 
Engineer 

REW/ACP 
Work in Progress 

10 DEWATS 
Completion Report to be 
submitted by or before 

19/07/2025 

Executive 
Engineer 

REW/ACP 

Administrative approval stands accorded vide 
Director General Rural Sanitation Jammu 

order no. 90-DRS-of 2025 dated 11-03-2025, 
and tender's of the same stands floated vide 

E-nit no. 158 of REW Doda dated 15-03-
2025. one of the Said DEWATS has been 
alloted to the contractor and  a tender was 

issued, letter  forwarded to Tehsildar 
Bhaderwah for Demarcation of the identified  

land 

14 
Construction of 
Soakage Pits 

Completion report with 
photographs to be 

submitted by or before 
19.07.2025 

BDO 
Bhaderwah 

Soakage pit has been alloted to contractor's 
out of which 47 no's of soakage pits stands 

completed. 

15 

Sewage 
Generation 

ffrom 
Households 

a. ongoing process.                              
b. Status report on action 
taken to be submitted by 

or before 19.07.2025  

BDO 
Bhaderwah/

EO MC 

List of Violators has been framed as well as 
notices has been served  to violators for 
construction of Septic Tank  with in no time & 
maximum Household Constructed his/her Septic 

278



 

 

Tank  

17 

Source 
Segregation & 

Collection 
(Rural Areas) 

a. ongoing process.                              
b. Status report to be 

submitted by or before 
19.07.2026 

BDO 
Bhaderwah 

Door to Door waste collection and 
simulteneous disposal at Muncipal 

Committee disposal site ( MRF) centre 
Dranga and at Segregation Shed in diffrent 

Panchayats has been started. 

18 
Plastic Waste 

Disposal 

a. ongoing process.                              
b. Status report on action 
taken to be submitted by 

or before 19.07.2025  

BDO 
Bhaderwah/

EO MC 

The Plastic Waste  is currently dumped at 
diffrent segregation sheds constructed at  

diffrent locations / Panchayats & from there 
the plastic Waste is transported and 

segregated at  PWMU Bhalra  Panchayat 
Misrata and simulteneous disposal at 

Muncipal Committee disposal site ( MRF) 
centre Dranga 
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Email Id. bhaderwahbdo@gmail.com 

UNION TERRITORY OF JAMMU d KASHMIR 
OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

1. Secretary Panchayat (all). 
2. GRS's (all). 

No:~DOB/2024-251 ~ I I€,-~\ 2. 2.. Dated: 2 I -c·)-202S-

~ub: Furnishing list of violaters under solid waste management norms ( residential I comm(; 
m panchayat halqa 's I issuance of individual notices thereof 

Apropos to the su~ject cited above, you all are hereby directed to furnish list of vio 
under solid waste management norms ( residential I commercial ) ~f respective Pane 
halqa 's held by you within a period of 3 days positively. · 

Further you all are directed to issue I paste notice 's under solid waste manage 
normsindividually to the violaters. Consquences I implications (financial) if any from Nati Green Tribunal (NGT) shall be the personal responsibility of the concerned P n ayat 

Block De 
B . 

Copy to the: 
1. District Development Commissioner Doda for favour of in/please. 
2. Director General Rural Sanitation ( J&K) Jammu. 
3. Chairman J&K Pollution Control Committee, Jammufor favour ofif?fplease. 
4. Assistant Commissioner Panchayat Dodafor favour of il?fplease. 
5. Concerned all for slrict compliance. 
6. Office recordfile. 
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/ 
Email Id. bhaderwahbdo@gmail.com 

llNJON TERRITORY OF JAMMfl d KA.SHMIR 
OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

Treasury Officer 
Bhaderwah. 

No:BDOB/SBM/2024-25/ t:, 11) S--1?:t Dated: l{-tJ )-~ 

Sub: Violation of Solid Waste management norms (residential) in Panchayat Halqa Saddar I stoppage of 
Salary of Government employees thereof. 

Sir, 

Apropos to the subject cited above, notice vide letter no. BDOB/2024-25/3128-32 dated 21-01-2025 
was issued to Sh. Abdul Hafiz lone S/o Butta lone R/o Kotli Panchayat Saddar Block Bhaderwah for 
construction of Septic tank to stop violation of Solid Waste Management Norms in open with in a period of 
1 week positively. Ironically the said person / retired Government official has turned a deaf year towards 
notices of this Department. 

It is pertinent to mention here that violation of Solid Waste Management Norms is being viewed 
seriously by higher authorities, and general instructions has been issued to this office to takeup the matter 
with Drawing and Disbursing officers of the violaters ( Government Servants) to stop Pension of the said 
employees until/ and unless proper disposal of Solid Waste and Grey Water management is made. 

Action taken in the matter may kindly be shared with this office for information and appraisal of 
higher authorities. 

Block icer 
ah. 

Copy to the: 
1. District Development Commissioner Doda for favour of inf.please. 
2. · Additional District Development Commissioner Dada for favour of in . 
3. Additional Deputy Commissioner Bhaderwah for favour of inf.please. 
4. Tehsildar Bhaderwah for favour of inf.please. 

5. Office record file. 
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Email Id. bhaderwahbdo@gmail.com 

UNION T£RRITORY OF JAMMU d KASHMIR 

OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

1. Abdul Hafiz Lone 
S/o Lt. Bhutta Lone 
Rio Kotli 
Panchayat Saddar .. 

No:BDOB/2024-25/ 3 \ ').. 8- ~-2- Dated: 2\ '0 l I )..a 2- ~-. 

Sub: Violation of Solid waste management norms ( residential) in panchayat halqa Saddar 

issuance of individual notices thereof. 

Apropos to the suqject cited above, compliant are pouring in from higher authorities, that 

Solid Waste Management Norms ( residenlial) is being violated hy you in Lhe .fbrm of Bathrrom I 

latrine pipes in open drain I path. 
Through the medium of this notice you are directed to stop I construct proper Septic tank ( 

twin pits) within a period of ]week positively, failing which consquences I implicaitons ( financial 

) shall be levied against you.. ' 

/ 
Block D fficer 

ah. 

Copy to the: 
I .District Development Commissioner Dada for favour of inf please. 

2. Chairman J&K Pollution Control Committee, Jam mu for favour of inf pleas . 

3. Assistant Commissioner Panchayat Dodaforfavour of inf please. 

4. Concerned allfor strict compliance. 

5.O.ffice recordfile. 
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Email Id. bhaderwahbdo@gmail.com 

UNION TEllRJTORY OF JAMMU d KASIIMIR 
OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

Treasury Officer 
Bhaderwah. 

No:BDOB/SBM/2024-25/ "3 J-1,v~ Dated: //--tJ )..-....--~ 

Sub: Violation of Solid Waste management norms (residential) in Panchayat Halqa Saddar I stoppage of 
Salary of Government employees thereof 

Sir, 
Apropos to the subject cited above, notice vide letter no. BDOB/2024-25/3123-27 dated 21-01-2025 

was issued to Sh. Abdul Majeed Lone S/o Butta Lone R/o Kotli Panchayat Saddar Block Bhaderwah for 
construction of Septic tank to stop violation of Solid Waste Management Norms in open with in a period of 
1 week positively. Ironically the said person / retired Government official has turned a deaf year towards 
notices of this Department. 

It is pertinent to mention here that violation of Solid Waste Management Norms is being viewed 
seriously by higher authorities, and general instructions has been issued to this office to takeup the matter 
with _Drawing and Disbursing officers of the violaters ( Government Servants) to stop Pension of the said 
employees until/ and unless proper disposal of Solid Waste and Grey Water management is made. 

Action taken in the matter may kindly be shared with this office for information and appraisal of 
higher authorities. 

Copy to the: 
1. District Development Commissioner Dodo for favour of inf.please. 
2. Additional Dis"trict Development Commissioner Dodo for favour of in . 
3. Additional Deputy Commissioner Bhaderwah for favour of inf.please. 
4. Tehsildar Bhaderwah for favour of inf.please. 
5. Office record file. 

1/y p 

1/jm!MV/Jtli'i✓ 
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I Email Id. bhadeJwahbdo@gmail.com 
,.1 

UN/ON TERRITORY OF JAMMU & KASHM/8 
OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

l . Abdul Mqjeed Lone 
Slo Lt. Bhutta lone 
Rio Kotli 
Panchayat Saddar .. 

No:BDOB/2024-251?>\2~-2---::r Dated: 2 \ - O I·- 2 O 2-S- · 

Sub: Violation of Solid waste management norms ( residential) in panchayal halqa Saddar 
issuance of individual notices thereof: 

Apropos to the subject cited above, compliant are pouring in from higher authorities, ihat 
Solid Waste Management Norms (residential) is being violated by you in the form of Bathrrom I 
Latrine pipes in open drain I path. 

Through the medium of this notice you are directed to stop I construct proper Septic tank ( 
twin pils) within a period<?( /week positively . .fc1iling which consquences I implicaitons (financial 
) shall be levied againsL you.. f 

~ 
e opment Officer 

ha erwah. 

Copy to the: 
].District Development Commissioner Dodafhr.fc,vour <fin/please. 
2. Chairman J&K Pollution Control Committee, Jammufor favour of ir7:fplease. 
3. Assistant Commissioner Panchayat Dodafor favour o.t)n:f please. 
4. Concerned all for strict compliance. 
5. Office record file. 

, 
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Email Id. bhaderwahbdo@gmail.com 

UNION TERRITORY OF JAMMU d KASI/IIIR 
OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

Executive Engineer 
JPDCL Division Bhaderwah. 

No:BDOB/SBM/2024-25/ o,l.., Is---7q Dated: // .-t,- '.)..---- W )-1} 

Sub: Violation of Solid Waste management norms ( residential) in Panchayat Halqa Saddar I stoppage of 
Salary of Government employees thereof. 

Sir, 
Apropos to the subject cited above, notice vide letter no. BDOB/2024-25/3111-15 dated 21-01-2025 

was issued to Sh. lrshad Ahmed S/o Sharie/ Sheikh R/o Kotli Panchayat Saddar Block Bhaderwah working 
in your Department for construction of Septic tank to stop violation of Solid Waste Management Norms in 
open with in a period of 1 week positively. Ironically the said person has turned a deaf year towards notices of this Department. 

It is pertinent to mention here that violation of Solid Waste Management Norms is being viewed seriously by higher authorities, and general instructions has been issued to this office to takeup the matter 
with Drawing and Disbursing officers of the violaters ( Government Servants) to stop salary of the said 
employees until/ and unless proper disposal of Solid Waste and Grey Water management is made. 

Action taken in the matter may kindly be shared with this office for information and appraisal of higher authorities. 

Copy to the: 
1. District Development Commissioner Dodo for favour of inf.please. 
2. Additional District Development Commissioner Dodo for favour of inf.p 
3. Additional Deputy Commissioner Bhaderwah for favour of inf.please. 
4. Tehsildar Bhaderwah for favour of inf.please. 
5. Office record file. 
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Email Id. bhaderwahbdo@gmail.com 

' 

UNION TERRITORY OF JAMMU & KASHMIR 

OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

1. I rs had Ahmed 

Slo Sharie/Sheikh. 

Rio Kotli 

Panchayat Saddar. 

. . 

No:BDOB/2024-25/ 2> \ \ \ _ ~ \ \.S- Dated: ..2 J- CSJ-2o-i...s-· 

Sub: Violation of Solid waste management normfi ( residential) in panchayat halqa Saddar 

issuance of individual notices thereof 

Apropos to the subject cited abo~e, compliant are pouring in from higher authorities, that 

Solid Waste Management Norms (residential) is being violated by you in the form of Bathrrom I 

Latrine pipes in open drain I path. 

Through the medium of this notice you are directed to stop I construct proper Septic tank ( 

twin pits) within a period of ]week positively, failing which consquences I implicaitons financial 

) shall he levied against you.. 

! 

Copy to the: 
/. District Development Commissioner Dodo.fiJ1favow: <fin/please. 

2. Chairman J&K Pollution Control Committee, Jammu_/iJ1-.fc1vour of in.fpleuse. 

3. Assistant Commissioner Panchayat Dodafor favour ofi,?fplea\·e. 

4. Concerned all for strict compliance. 

5. Office record file. 

'(fficer 

ah. 

+i 
I 
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Email Id. bhaderwahbdo@gmail.com 

UNION TERRJTO/lY OF JAMMU d KASHMIR OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

Treasury Officer 
Bhaderwah.. 

No:BDOB/SBM/2024-25/ 2, '2--':rO- 71/ Dated: 1 /- tJ ')...-1.AJ J,., J 
Sub: Violation of Solid Waste management norms (residential) in Panchayat Halqa Saddar I stoppage of Salary of Government employees thereof 

Sir, 

Apropos to the subject cited above, notice vide letter no. BDOB/2024-25/3133-37 dated 21-01-2025 was issued to Sh. Mohd Sharie/ Dar S/o Abdullah Dar R/o Kotli Panchaya_t Saddar Block Bhaderwah for construction of Septic tank to stop violation of Solid Waste Management Norms in open with in a period of 1 week positively. Ironically the said person/ Government official has turned a deaf year towards notices of this Department. 

It is pertinent to mention here that violation of Solid Waste Management Norms is being viewed seriously by higher authorities, and general instructions has been issued to this office to takeup the matter with Drawing and Disbursing officers of the violaters ( Government Servants) to stop Pension I Salary of the said employees until/ and unless proper disposal of Solid Waste and Grey Water management is made. 
Action taken in the matter may kindly be shared with this office for information and appraisal of higher authorities. 

Block 

Copy to the: 
1. District Development Commissioner Dodo for favour of inf.please. 2. Additional District Development Commissioner Dodo for favour of in . 3. Additional Deputy Commissioner Bhaderwah for favour of inf.please. 4. Tehsildar Bhaderwah for favour of inf.please. 

5. Office record file. 

a. 

1/y 

' 
1/ficer 
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Email Id. bhaderwahbdo@gmail.com 

"} . 

OFF/ UNION T£RRITOR'Y OF JAMMU & KASHMIR 

CE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

1 · Mohd Sharie/ Dar 
Slo Abdullah Dar 
Rio Kotli 
Panchayat Saddar. 

,, 

No:BDOB/2024-25/ ,2> \ ~~- ~ \ -~ 1" Dated: 2\ \(:)I\ 1..c ~ . 

Sub: Violation of Solid waste management norms ( residential) in panchayat halqa Saddar 
issuance of individual notices thereof. 

Apropos to the subject cited above. compliant are pouring in from higher authorities, that 
Solid Waste Management Norms (residential) is being violated by you in the form of Bathrrom I 
Latrine pipes in open drain I path. 

· Through the medium of this notice you are directed to stop I construct proper Septic tank ( 
twin pits) within a period of /week positively, failing which consquences I implicaitons ( financial 
) shall be levied against you .. 

ff 

~/ 
zcer 

Copy to the: 
J District Development Commissioner Dodaforfavour (firfplease. 
2. Chairman J&K Pollution Control Committee, .Jammuforfavour c?f in:fplease. 
3. Assistant Commissioner Panchayat Doda.fhrfavour of infplease. 
4. Concerned all for strict compliance. 

5. Office record~ 

r i . . . . 

j 

1g 

·-

300



/ Email Id. bhaderwahbdo@gmail.com 

UNION TERRJTORYOF JAMMU cf KASHMIR 
OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

Chief Agriculture Officer 
Kishtwar. 

No:BDOB/SBM/2024-25/ 2:,,-. b S--6 9 
Sub: Violation of Solid Waste management norms (residential) in Panchayat Halqa Saddar I stoppage of Salary of Government employees thereof 

Sir, 

Apropos to the subject cited above, notice vlde letter no. BDOB/2024-25/3106-10 dated 21-01-2025 was issued to Sh. Shoket Ali S/o Abdul Qadoos R/o Kotli Panchayat Saddar Block Bhaderwah working a JAEO in warwan District Kishtwar for construction of Septic tank to stop violation of Solid Waste Management Norms in open with in a period of 1 week positively. Ironically the said person I Government official has turned a deaf year towards notices of this Department. 

It is pertinent to mention here that violation of Solid Waste Management Norms is being viewed seriously by higher authorities, and general instructions has been issued to this office to takeup the matter with Drawing and Disbursing officers of the violaters ( Government Servants) to stop Salary of the said employees until/ and unless proper disposal of Solid Waste and Grey Water management is made. 

Action taken in the matter may kindly be shared with this office for information and appraisal of higher authorities. 

Copy to the: 
1. District Development Commissioner Dodo for favour of inf please. 
2. Additional District Development Commissioner Doda for favour of inf please. 
3. Additional Deputy Commissioner Bhaderwah for favour of inf.please. 
4. Tehsildar Bhaderwah for favour of inf.please. 
5. Office record file. 

• I 
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Email Id. bhaderwahbdo@gmail.com 

UN/ON'TERRITOHYOF JAMMU & KASHMIR 

OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

· I. Shoket Ali 
Slo Abdul Qadoos 
RloKotli 
Panchayat Saddar .. 

No:BDOB/2024-25/?, \ Cfb-2>\ \ o Dated: 2l·-01- 2 0'2-S" · 

Sub: Violation of Solid waste management norms ( residential) in panchayat halqa Saddar 

issuance of individual notices thereof. 

Apropos to the suf?ject cited above, compliant are pouring in from higher authorities, that 

Solid Waste Management Norms (residential) is being violated by you in the form of Bathrrom I 

latrine pipes in open drain I path. 
Through the medium of this notice you are directed to stop I construcl proper Septic tank ( 

twin pits) within aperiod of I week positively, failing which consquences I implicaitons ( financial 

) shall be levied against you .. t 

/ 
Block zcer 

ah. 

Copy lo the: 
2. Dislrict Development Commissioner Dada.for favour of infplease. 

3. Chairman J&K Pollution Control Committee; Jammuforfc1vour (fin/please. 

4. Assistant Commissioner Panchayal Doda./hrfavour of'inf.'please. 
5. Concerned all fi1r strict compliance. 
6. Office record file. 
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Email Id. bhaderwahbdo@gmail.com 

~f 

llNION'TEHHITONY OF JAMMll & KASHMIR 

OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

1. Shoket Ali 
S/o Abdul Qadoos 
Rio Kotli 
Panchayat Saddar .. 

No:BDOB/2024-2513 \Ot:,-3\\0 

Sub: Violation of Solid waste management norms ( residential) in panchayat halqa Saddar 

issuance of individual notices thereof. 

Apropos to the su~ject cited above, compliant are pouring in.from higher authorities, that 

Solid Waste Management Norms (residential) is being violated hy you in the form ofBathrrom I 

Latrine pipes in open drain I path. 

Through the medium of this notice you are directed to stop I construct proper Septic tank ( 

twin pits) within a period of ]week positively, failing which consquences I implicaitons ( financial 

) shall be levied against you .. 

Copy to the: 
2. District Development Commissioner Dada.for favour of iY?fplease. 

3. Chairman J&K Pollution Control Committee, .Jammufor.favour qf'infplease. 

4. Assistant .Commissioner Panchayat Dodafiwfc1vour <?lin(plea,·e. 

5. Concerned all.for strict compliance. 

6. Office record file. 

icer 
ah. 

• 

303



Email Id. bhaderwahbdo@gmail.com 

UNION TERRITORY OF JAMMU & KASHMIR OFFICE OF THE BLOCK DEVELOPMENT OFFICER BHADERWAH 

1. Irshad Ahmed 
S/o ShariefSheikh. 
Rio Kotli 
Panchayat Saddar. 

No:BDOB/2024-25/ 3, \, \ -~ \ \.S-
Dated: 21-cr-J-20~· 

Sub: Violation of Solid waste managemeni norms ( residential) in panchayat halqa Saddar issuance of individual notices thereof. 

Apropos to the su~ject cited above, compliant are pouring in from higher authorities, that Solid W~te M_anagement Norms (residential) is being violated by you in the form of Bathrrom I 
Through the medium of this no/ice you are direcled to stop I construct proper Septic tank ( twin pits) within a period of }week posifively, failing which consquences I implicaitons financial ) shall be levied against you.. 

1 

Copy to the: 
I. DistricL Development Commissioner Dodafhrfavour <finf.'plew;e. 

ipment'¥.r 
a rwah. 

2. Chairman J&K Pollulion Control Committee, Jammuf<Hfc,vour <?f inf please. 3. Assistant Commissioner Panchayal Doda jcJr favour qf'infplea\·e. 4. Concerned all for strict compliance. 
5. Office record file. 

·-
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S,No

Name of Violators With 

Parentage Address

Vide this Office Letter 

No

Letter to Concerned 

DDO for Stopage of 

Vide this Office Letter 

No

1 Abdul Hafiz lone S/o Bhutta Lone R/o Kotli Panchayat Saddar

BDOB/2024-25/3128-32 

Dated 21/01/2025

Treasury Officer 

Bhaderwah

BDOB/SBM/2024-25/3285-

89 Dated 11/02/2025

2 Abdul Majid lone S/o Bhutta Lone R/o Kotli Panchayat Saddar

BDOB/2024-25/3123-27 

Dated 21/01/2025

Treasury Officer 

Bhaderwah

BDOB/SBM/2024-25/3280-

84 Dated 11/02/2025

3 Irshad Ahmed S/o Shrief Sheikh R/o Kotli Panchayat Saddar

BDOB/2024-25/3111-15 

Dated 21/01/2025

Executive Engineer 

JPDCL Bhaderwah

BDOB/SBM/2024-25/3275-

79 Dated 11/02/2025

4 Mohd Sharief Dar S/o Abdullah Dar R/o Kotli Panchayat Saddar

BDOB/2024-25/3133-37 

Dated 21/01/2025

Treasury Officer 

Bhaderwah

BDOB/SBM/2024-25/3270-

74 Dated 11/02/2025

5 Shoket Ali S/o Abdul Qadoos R/o Kotli Panchayat Saddar

BDOB/2024-25/3106-10 

Dated 21/01/2025

Chief Agriculture officer 

Kishtwar

BDOB/SBM/2024-25/3265-

69 Dated 11/02/2025

6 Mohd Iqbal S/o Ghulam Mohd R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

7 Mohd Ashraf S/o Fiaz Ahmed R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

8 Mohd Yasir S/o Din Mohd Naik R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

9 Irshad Ahmed S/o Mohd Sharief R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

10 Khurshid Ahmed S/o ….... R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

11 Shahnawaz S/o lassa Butt R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

12 Ashiq Hussain S/o Lassa Butt R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

List of Violators in respect of Block Bhaderwah
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13 Raju Sheikh S/o Fiaz Ahmed R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

14 Nazir Ahmed S/o Ghulam Ahmed R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

15 Mohd Ayoub Beg S/o Lt. Abdul Jabbar R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

16 Jaffer Hussain S/o Manzoor Ahmed R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

17 Zahoor Ahmed S/o Manzoor Ahmed R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

18 Mohd Aslam S/o Ghulsher Khan R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

19 Ajaz Ahmed S/o Din Mohd Beig R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

20 Bashir Ahmed Qazi S/o …... R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

21 Mahmood Wani S/o Munwar Wani R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

22 Akhter Hussain S/o Lassa Najar R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

23 Abdul Hafiz S/o Mahmdoo Dar R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025
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24 Irshad Ahmed S/o Lassa Najar R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

25 Iqbal Ahmed S/o Lassa najar R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

26 Mudassir Najar S/o Shabir Ahmed NajarR/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

27 Shahid Hussain S/o Lt. Ghuklam HassanR/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

28 Farooq Ahmed S/o Ghulam Qadir R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025

29 Shafqat hussain S/o Akhter Hussain R/o Puneja Panchayat Sungli

BDOB/2024-25/3571-

3739  Dated 03/03/2025
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